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Sub:

Ref:-

Madam,

N

Wtth reference to the above, I am directed to inform you that your prayer forcasual leave on 02.11.2024, 04.:-1.2024, OS,tt.2O24, O6.tt.2OZ4 ,ni Oe.,tt.ZOZq,along with station teave permission, with the officiat vehicre, at own cost, from theevening of 30.10.2024 ti, the morning of u,11.2024, has been granted. The next seniormost Judiciar officer avairabre at the station sharr remain in-charge of your court and offce inyour absence.

No .HC. r-34t20 OltOCLlI IASmti layashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti Bobita Kshetry,
District & Sessions Judge,
Biswanath, Biswanath Chariali.

Dated Guwahat i, rhe )\#ober,2O2+
Casual leave with station leave permission.

Your letter No. DI(BN) 3752 dtd. Z2.\O.2O24.

Yours faithfully,

s4l_

JT. REGTSTRAR rurcil-ANcE)

I 2 0 o t/

)24- l\-?'aZ7

The Project Manager, Gauhati High Court

(HIGH COURT OF ASSAM, NAGALAND, MIZORAM Nr.iO NAIIT,IACUNL PRADESH)

Copy to:

JT. REGISTRAR (VIGIUNCE) 
-q+'
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